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1
BEFORE THE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH AT NEW DELHI 

O.A. NO. 537 OF 2023 

In re: News report published in The Times of India dated 
22.08.2023 titled "Why Flooding Has Forced DDA 'S Master 
Plan Rethink" 

PROGRESS REPORT ON BEHALF OF THE DELHI 
DEVELOPMENT AUTHORITY IN TERMS OF THE 
ORDER DATED 25.03.2026. 

I, Sandeep Kushwaha, S/o Sh. Shiv Prasad Kushwaha, aged about 

43 years, currently posted as Executive Engineer, having office 

at Horticulture Civil Division-I 0, DOA, Seed Bed Park, 

Shakarpur, Delhi, do hereby solemnly affirm and declare as 

under:-

1. The Deponent is well conversant with the facts and 

circumstrmces of the case, as per the records maintained by 

the Delhi Development Authority ("DDA") and as such 

competent to swear and depose the present affidavit. The 

present Progress Report is being filed in compliance with the 

Order dated 25.03.2026 passed by this Hon'ble Tribunal. The 

present Progress Report is confined to the limited scope of 

fixing of bollards to demarcate the Yamuna floodplain. 

2. It is submitted that Geo Spatial Delhi Limited ("GSDL") 

~-);( ~ ared a draft map through a lab-based Geographic ., 
[-;- ~ $ ~ rmation System ("GIS") exercise using 1 metre contour 
.•. ~- -C>t--

\ ~-~ S_ ~ ~ ~: provided by the Survey of India and the 1: 100-year flood 
Ul, , 

. The said draft map was thereafter provided to the 

• • F==-=:;::::;. Ain March, 2026, for the purpose of demarcating the 
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2
floodplain or river Yamuna along the 22 km stretch falling 

within Delhi from WazirabadBarrage to Okhla Barrage. 

3. After the aforesaid map was provided to ODA, the ODA 

mobilised its resources to undertake the exercise of' 

demarcation of the floodplain of river Yamunaand to initiate 

the work of fixing of bollards, in terms of the map provided. 

The ODA accordingly submitted under the Order dated 

25.03.2026that the work of fixing the bollards is likely to be 

completed by 31 .07.2026. 

4. However, by the email dated 06.06.2026, addressed by the 

Irrigation and Flood Control Department ("l&FC"), a revised 

map was sent to the DOA, for physical demarcation of the 

floodplain, after the work of fixing of bollards had already 

been commenced by the DDA in terms of the directions of 

this Hon'ble Tribunal and in terms of the map submitted for 

the said purpose by l&FC.A copy of the said email dated 

06.06.2026 is annexed hereto as" Annexure R-1 ". 

5. At present, DDA is undertaking the exercise of ground 

truthing and fixing of bollards for the purpose of demarcating 

the floodplain, in accordance with the map provided to the 

DOA by I&FC and GSDL in March, 2026. The photographs 

showing the bollards fixed by the ODA at the Yamuna 

floodplains are annexed hereto as "Annexure R-2". 

It is respectfully submitted that, out of the total 277 bollards 

required to be Jixed/installed, 206 bollards have already been 

fixed. By the email dated 14.07.2026, addressed by the Chier 

Engineer, Horticulture, I&FC has been informed that the 

physical demarcation of the floodplain is being carried out in 
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3
terms of the map furnished by l&FC in March, 2026. It has 

further been stated that the revised map be placed before this 

Hon 'ble Tribunal by l&FC, so appropriate directions can be 

issued to the DOA, to avoid any procedural ambiguity. A 

copy of the said email dated 14.07.2026 is annexed hereto as 

"Annexure R-3". 

7. It is further submitted that the work of fixing the bollards was 

scheduled to be completed by 31.07.2026. However, in view 

of the revisions notified in June, 2026, which are yet to be 

placed before this Hon'ble Tribunal, the Deponent may 

require some additional time from this Hon'ble Tribunal for 

the fixing of the remaining bollards, subject to the orders of 

this Trib1 mal, which may kindly be considered. 

8. The above information and records are submitted 

accordingly. 

VERIFICATION 

'7~To \\ ~ elk~ ~f1uly, 2026 that 

the contents of the above affidavit are true and correct to my 

knowledge based on the records of the Delhi Development 
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Annexure "R-1" 4
============ Forwarded Message ============ 

From : ~g~ 

To : neelima.soni2033Cdda.gov.in 

Cc : ~~gJn,~g!!liil£2m,ifilliQg~ 
Date : Sat, 06 Jun 2026 14:40:41 +0530 
Subject : Fwd: Draft Map of I in 100 year flood plain· O.A. No. 537/2023 (Why Flooding Has Forced DDA's Master Plan Rethink)· regarding 

============ Forwarded Message============ 

Sir/Ma'am, 

Please find enclosed the soft copy showing the flood boundaries for the River Yamuna in the Delhi stretch from Pal la to Jaitpur, prepared by GSDL, based on the highest flood level corresponding to a l·in-100-year flood 

event derived from the model results developed by ewe. 

This has been prepared for the physical demarcation of the floodplain in compliance with the Hon'ble NGT order in OA No. 537/2023. 

With Regards, 
0/o EECD-XIV, 

I&FC Department, 

GNCTD. 
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Annexure "R-2"
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Executive Engineer HCD-X <eehcdx@gmail.com>

Fwd: Draft Map of 1 in 100 year flood plain - O.A. No. 537/2023 (Why Flooding Has Forced
DDA’s Master Plan Rethink)- regarding
SE HCC-3 <sehcc3dda@gmail.com> 14 July 2026 at 17:24
To: Executive Engineer HCD-X <eehcdx@gmail.com>

With regards,

O/o Superintending Engineer,
Hort. Civil Circle-3
Delhi Development Authority
17th Floor, Vikas Minar,
I. P. Estate, New Delhi-110002.

---------- Forwarded message ---------
From: Chief Engineer Horticulture <cehort@dda.org.in>
Date: Tue, Jul 14, 2026 at 5:07 PM
Subject: Fw: Fwd: Draft Map of 1 in 100 year flood plain - O.A. No. 537/2023 (Why Flooding Has Forced DDA’s Master Plan
Rethink)- regarding
To: ceifcd <ceifcd@gmail.com>, <ifccdxiv@gmail.com>
Cc: neelimasoni2033 <neelima.soni2033@dda.gov.in>, sehcc3dda <sehcc3dda@gmail.com>, <gsdl.pallavi@gmail.com>

Sir,
With reference to your email regarding the Draft Map of the 1:100 Year Floodplain in OA No. 537/2023, it is requested that a copy
of the said draft map may be submitted before the Hon’ble National Green Tribunal (NGT).

The Delhi Development Authority (DDA) is presently carrying out the physical demarcation of the floodplain based on the earlier
map furnished by your office. As the matter is under the continuous monitoring of the Hon’ble NGT and a revised draft map has
now been shared by your office, DDA requires appropriate directions from the Hon’ble Tribunal before proceeding with the
implementation of the revised map, so as to ensure compliance with the Tribunal’s orders and avoid any procedural ambiguity.

Thanks & regards
O/o Chief Engineer (Hort.)DDA,
16th Floor, Vikas Minar, ITO,
New Delhi-110002.

From: neelima.soni2033@dda.gov.in
Sent: Sun, 12 Jul 2026 16:08:10
To: "Sunny Aggarwal" <sunny.aggarwal691@dda.gov.in>, "Mohammed Uzair" <mohammed.uzair2050@dda.gov.in>, "Kriti Goel"
<kriti.goelcons25@dda.gov.in>, <kushwaha1983sandeep@gmail.com>, <cehort@dda.org.in>
Subject: Fwd: Draft Map of 1 in 100 year flood plain - O.A. No. 537/2023 (Why Flooding Has Forced DDA’s Master Plan Rethink)-
regarding

--
Thanks & Regards
Neelima Soni
Director
Landscape & Environment Planning Department
Delhi Development Authority
Phone no. 23370985

============ Forwarded Message ============
From : ifccdxiv@gmail.com
To : neelima.soni2033@dda.gov.in
Cc : vcdda@dda.org.in,ceifcd@gmail.com,ifcfci@gmail.com
Date : Sat, 06 Jun 2026 14:40:41 +0530

Annexure "R-3"Gmail 
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Subject : Fwd: Draft Map of 1 in 100 year flood plain - O.A. No. 537/2023 (Why Flooding Has Forced DDA’s Master Plan
Rethink)- regarding
============ Forwarded Message ============

Sir/Ma'am,

Please find enclosed the soft copy showing the flood boundaries for the River Yamuna in the Delhi stretch from Palla to Jaitpur,
prepared by GSDL, based on the highest flood level corresponding to a 1-in-100-year flood event derived from the model
results developed by CWC.

This has been prepared for the physical demarcation of the floodplain in compliance with the Hon'ble NGT order in OA No.
537/2023.

With Regards,
O/o EECD-XIV,
I&FC Department,
GNCTD.

---------- Forwarded message ---------
From: Pallavi Tomar <gsdl.pallavi@gmail.com>
Date: Wed, 11 Mar 2026 at 18:03
Subject: Draft Map of 1 in 100 year flood plain - O.A. No. 537/2023 (Why Flooding Has Forced DDA’s Master Plan Rethink)-
regarding
To: Executive Engineer CD-XIV Civil Division-XIV <ifccdxiv@gmail.com>
Cc: Director Environment, GNCTD <directorenvgnctd@gmail.com>, <direnv.delhi@delhi.gov.in>, Shashi Kumar Taneja
<cs.gsdl@gmail.com>, Acharya <psa@nic.in>, Ranjna Sharma <ranjana.sh@delhi.gov.in>

Sir,

Reference discussion during the meeting today in Delhi Secretariat held under the chairmanship of Secretary
Environment. As directed, attached are the related draft PDF maps prepared for today’s discussion purposes for
your reference, use and comments/ feedback. 

In case further changes/ edits in the PDF maps are needed, may please indicate so by an official letter/ mail for
suitable incorporating for ground-truthing and authentication at your end.

It may be please noted that A draft PDF map prepared by GSDL through lab-based GIS exercise using the 1-meter
contour data provided under the DSSDI project (Source: Survey of India in year 2007–2008), flood boundary maps of
2023 (source: I&FC) and 1:100-year map/ data in shape file format (source: I&FC and CWC).

Disclaimer: “It may please be noted, in this context, being a technical agency, Geospatial Delhi Limited (GSDL)
shall not be held liable for improper or incorrect use of the data described and/or contained herein. These data
are not legal documents and are not intended to be used as such. Information contained in these data is purely
for indicative or representational purposes. GSDL gives no guarantee on the accuracy, reliability, or
completeness of these data since those might have been provided to GSDL by the concerned departments without
ground-truthing, verification or authentication. Responsibility of verification or ground truthing of data lies with
the concerned department(s). Users should not use this data for critical applications like legal or boundary
dispute settlement.” 

Regards

Pallavi Tomar,
Geospatial Executive 
Geospatial Delhi Limited (GSDL) 
A Government of NCT of Delhi Company 
Regd. Off: 3rd Level, ‘C’ Wing, Vikas Bhawan –II
Civil Lines, New Delhi -110054
Mobile : 8700429947
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 100FB &1_25 FB-Full.pdf

 100FB &1_25-Full with 250 m interval points.pdf

 100FB_Full.pdf

 100FB_Full_Without Contour.pdf

 100yearFBModified_ Okhla to Jaitpur with 250 m interval
points.pdf

 100yearFBModified_ Yamuna Barrage to Okhla_250 m
interval points.pdf

 100yearFBModified_Palla to Wazirabad with 250 m interval
points.pdf

 100yearFBModified_Wazirabad to Yamuna Barrage_250 m
interval points.pdf
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